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TRAIY 0 : (05612)230836

e-mail:- rofirozabad@uppcb.com
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Regional Office, Uttar Pradesh Pollution Control Board
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1.Le=12 ¥V, Vibhuti Khand, Gomtj Nagar, Lucknow~226016~
Phone: 0522-2720832, 2720480

h“"“;
E‘§ TEST REPORT: WASTE WATER LABORATORY

S.No.

Dt. ofcomp“ati. .

.

o of test report 5’\\7,\\ q

‘ Certificate No. TC-3579
Dt/period of testing Q_g‘ e — whz\q

W/ & " 7 e -
sibie ...f_“_a 1w g}lme and Address of Industry/S.T,p ek ot Nald " Afarriaaf
2 gt T RN =~ "_/ Aentod R A7 L), '7-,4’/{ /.07:4 s (;‘A /;‘,, C&‘KW‘{

' 3’(“ Lo R 7
3 W gey (h/wmifre / wiedes / Type of Sample (Grab/Composite/Integeatedy........ ¢ > ne. Jor

T MR @ w1 Ree/ Sample Collected by.... 2 Lzuey

-
‘“‘“"“""““"‘m

LS oan@)l . ol i

Koz, e shilr
s <A

s T e PN
5. i T T/ Colour & Odour : @ 02| EADox\ 42
6. b P TE 4R/ Quantity & Packing (Plastlcler‘l{:yAEy Other) 25NN,
v s T A Rifa/ Date of Sample Collection:................. N T A
‘8, Wﬂum%% /Analysis indented by : ............., B0 o h g ol L A
% f S T i A R/ Date of Sample receipt in Laboratory : ... 28‘\)\\"\
?w.mym < APHA, AWWA, WEF,23rd Edition,2017, 1§ 3025(Part-44) : For BOD
w0 /] &RrfieR / Parameter 1§ /Unit Results Detection Range
S.N T W W o/ yEE www
ode No./Sampling Pojnt
3 RIS B naaf
T /pH, 4500 H* B Electrometric Method - 02-12
BT 156
“f-h n‘rm/s:upu.ded Solids ,2540 D Total Suspended Solids | frur o, Img/l
dried at 103-105°C R 10-20000 mg/l
3 Rt Wi / Dissolved Solids, 2540 C Total Dissolved Solids /&, /mg/l
|___|dried at 180 °C / 10- 50000 mg/1
4 [rem W&/ Total Solids, 2540 B Total Solids dried at °c
103-105 °C | Pra/#. /mg/l
4] ; 5%0:0 10-50000 g/
S @ /80D, 3 day 27 °C IS 3025 ( Part 44): 1993 Bio chemical | Pt/ / mgn
Oxygen Demand 6 $ é’ 1.0 -50000 mg/l
6
W5:A/COD, 5220 B Open Reflux Method B/ & { tagh 256 5.0 -100000 mg/
7 [z /Sulphate as SO, 4500 -850, * E Turbidimetric Method Prar/ &0 [ mg/ / 01-1000 mg/l
8 |ofae-q/Phosphate as P, 4500 P D Stannous Chloride Method Ran/&. / mg/t / 0.03-100 mg/l
9 [sifw/Ammonia, 4500 NH,F Phenate Method /. megl / 0.1-50 mg/l
10 [mege/Nitrate, 4500- NO,~ -B, Ultraviolet Spectophotometric P/ / mg/ 0.05-100 mg/l
Method J
11 [@f¥r/Sodium Na , 3500-Na B Flame Emission Photometric Mt/ [ mgn 1.0- 200mg/l
Method )
12 |9Rftrrm /Potassium K , 3500-K B Flame Emission Photometric Brar /4. / mgh / 1.0- 100mg/l
Method
13 [asirez /Chloride as CI, 4500- CT' B Argentometric Method P /3. / mg/ / 1.0-5000mg/1
14 |qavea /Fluoride as F, 4500- F D SPADNS Method frt/<f. / me/ / 0.1-100 mg/t
15 (¥wmat= wifirm /Hexavalent Chromium (Cr ™), 3500-Cr B Frn /<. 1 el / 0.1-100mg/l
Colorimetric Method
16 [eXes @/ Total Chromium (T.Cr), 3111-B Atomiic Absarption | Rt/ 1./ mpf / 0.1-1000mg/l
Spectrometry (Direct Air-Ac Flame Mcthod)
17 |t /Copper (Cu),3111- B Atomic Absorption Spectrometry B/ /g / 0.01-1000mg/!
(Direct Air-Ac Flame Method)
18 [#3frm /Cadmium (Cd), 3111-B Atomic Absorption Rt/ g/l 6.0 a \ 0.01-1000mg/!
Spectrometry (Direct Air-Ac Flame Method)
19 [¥%/Lead ( Pb), 3111-B Atomic Absorption Spectrometry (Direct| Rm/@. / mg/ / 0.02-1000mg/L
Air-Ac Flame Method)
20 [smaa/Iron (Fe), 3111-B Atomic Absorption Spectrometry (Direct| Prr/&. /mg/l / 0.05-1000mg/l
Air-Ac Flame Method)
21 (Pfs® /Nickel (Ni),3111-B Atomic Absorption Spectrometry frm /. / mg/l / 0.02-1000mg/1
(Direct Air-Ac Flame Method)
22 |Rs /Zinc ( Zo), 3111-B Atomic Absorption Spectrometry (Divect| frm /&, / mg/l / 0.01-1000mg/l
Air-Ac Flame Method) /
Reference: (1) General Standards for Discharge of Environmental Pollutants are as per Part -A - EMueats (Schedule - V1)
The Environment (Protection) Rules, 1986 Source: http://cpeb.nic.in/GeneralStandards.pdf ;
(2) Besides these standards, refer EPA standards for specific industry Source : epeb.nic.in/Industry_Specific_Standards.php
N RO
—
L\ \2 \cj
wlgvsal ® swwER/Analysed by b/\\ 5\ l =1 -\W]’Eﬂl’ﬁ

gowio:xﬂmah‘mgo

Fftrga svawmwa@at/ Authorised Signatory % ,K

Note: 1 The results in the Test Report relate only to the items tested: 2. The report shall not be
pertains to the sample as received in Lab.

vertains to the sample as received in Lab, . !

ar wafexer ARrETd

x el
’?ﬁ?m. gl'lﬁ-!ﬁ;m‘uhgaburutory

cept in full, without the written permission of 1abggatgrys. The test report
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CBNTRAI. MBORATORY U P. POLLUTION CONTROL BOARD

v it
IR CENTRAL LABORATORY, U.P. POLLUTION CONTROL BOARD
— T.C--12 V, Vibhuti Khand, Gomii Nagar, Lucknow-226010
—— Phone: 0522-2720832, 2720480
?‘% TEST REPORT: WASTE WATER LA BORATORY
S.No. v, Certificate No- TC-357?
Dt./period of testing Mjl\ 14 ) 12)19

Dt.
of compilation of test report 5\\L\\'\

4 Ev /\/M
DT /L = fﬂii&.ﬂ

4 14.6.1.82
;' TR W FER (ﬂl/mﬁlt/l&'d%i/ Type of Rumplc ((.rnl)/(omposlle/lnltgr tcd)

i T w3 ov ad wfw @ R/ Sample Collected bye.. 2l Bt 1R
f‘xh«m&’” D ohowler

Z\k

L wsl/wa,
¥ JW ¢q g /lee and Address of lndustry/
‘7 2 ad

v

4. wim TR = W ¢ "/ Colour & Odour:

5. e TR 9w w@ QR Quantity & Packing (Plastlclerlca,éA oy Other)
6. T v 3 R/ Date of Sample Collection:....ovesessense ;

7 "R
8.

e

a. .
zz\n\m

R g et/ Analysis indented by & woueeenerecees

. wavraen & g ik A R/ Date of Sample recelpl in LADOFAtory & cveversesneres
9. frwwr R/ method of analysis .... APHA, AWWA, \EF.23rd Edition,2017, 15 3025(Part-44) : For BOD ______/
Lo Aenfrex / P-nmeler ward /Unit Results Detection Range
%0 /| ol #1 w1 R/ A R
SN odc NoISAmp ing Point
U (ms PR i 219 , .
B s (P IN?
,,—,fe & ke
-12
1[4, cu/pH, 4500 1 B Electrometric Method s 2
7 |we=ts wifvs,/Suspended Solids , 2540 D Total Suspended Solids /. / mg/l
dried at 103-105°C 10-20000 mg/!
3 |Reatess wifers/Dissolved Solids, 2540 C Total Dissolved Solids fyar /&, [ mg/l
dried at 180 °C 10- 50000 mg/1
T [ven ife/ Total Solids, 2540 B Total Solids dried at 103-103 oc| pr/a. /mel 166712 10-50000 mg/]
5 [@atL, BOD, 3 day 27°C 1S 3025 ( Part 44): 1993 Bio chemical | P/ /mg/ A
Oxygen Demand 4 \ 0 1.0 -50000 mg/l
6 |st1/COD, 5220 B Open Reflux Method P/ /mg/ 250 5.0 -100000 mg/!
LT 01-1000 mg/!

0 Turbidimetric Method

-

e /Sulphate 28 5U, 7, 4300 :304
| ——
0.03-100 mg/!

3 |steee—@/Phosphate as P, 4500 P D Stannous Chloride Method /. / mg/l

"9 [aefrat / Ammonis, 1500 NH+ prenate Melliod Py ( mght 0.1-50 mg/l
o —
AL 0.05-100 mg/!

10 [mege/ Nitrate, 4500- NO,™ -B, Ultraviolet Spectophotometric

Method
11 [wfem/Sodium Na 3500-Na B Flame Emission Photometric /. [ mg/l / 1.0- 200mg/l

Mathod ’

12 |7 Potassium K , 3500-K B Flame Emission Pholométrie Mt ./ mgh / |.0- 100/
Method

13 [wsires /Chloride as CT, 4500- CI'B 5 Argentometric Method frem/. [ mg/ / 1.0-5000mg/l

—

14 [avwe Fluoride s F, 4500- £ D SPADNS Method P/ [ gl / 0.1-100 mg/!

15 |sewta s¥fan/Hexavalent Chromium (Cr*%), 3500-CrB frm /. / mg/l / 0.1-100mg/l
Colorimetric Method

16 |arew st/ Total Chromium (T.Cr), 3111-B Atomic Absorption | Prn/a. / mg/) / 0.1-1000mg/!
Spectrometry (Direct Air-Ac Flame Method) >

17 [wtat/Copper (Cu), 3111- B Atomic Absorption Spcrlromtlry frm /&L 1 mgll ;
(Direct Air-Ac Flame Method) 0.01-1000mg/!

18 |[#sfiam /Cadmivm (Cd), 3111+ _B Atomic Absorption /& / g/l g
Spectrometry (Direct Air-Ac Flame Method) 0.01-1000mg/l

19 [5a/Lead ( Pb), 3111-B Atomic Absorption Spectrometry (Direct| fam/. /mg/l
Air-Ac Flame Method) 0.02-1000mg/!

20 |@awa/Iron (Fe), 3111 B Atomic Absorption Spectromelry (Direct frm /&, g/l / 0.05-1000mg/1
Air-Ac Flame Method) ,

21 |Prfem /Nickel (Ni), 3111-B ‘Atomic Absorption Spectrometry frm /. L mg/l /
(Direct Air-Ac Flame Method) 0.02-1000mg/

22 |fm /Zinc ( Zn), 3111-B Atomic Absorption Spectrometry (Direct P/ &, £ mg/l / 0.01-1000mg/

Air-Ac Flame Method)

v

(1) General Standards for Discharge of Environmental Pollutants arc as per Part -A - Eflluents (Schedule - V1)

The Environment (Protection) Rules, 1986 Source: htip: Jlcpeb.uic. in/GeneralStandards.pdf;
(2) Besides these standards, refer EPA standards for specilic industry Source : cpeb.nic.in/Industry _Specific_Standard

el & wEmR/Analysed by ... S .. S :\\)\Y\ ............ ‘
S %ﬁ . 5‘5 Eii(

aferge wREREA/ Authorised Signatory .-..........-....-....% %A (Q
0 i afp IR WWWQHIOH
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'U.P, Pollution Congrl Board
CONSENT ORDER
Ref No. - . ’
- Sated o 17/110241%
36222/UPP.CB/['lm'/.nbad(UPPCBRO‘)/C’I'O/:air/f"l ROZABADI201H s / }
Ta,

Shri SUDHIR KUMAR
-M/s SHRINATH JI CHEMICALS

B-19. INDUSTRIAL ESTATE, SHIKOHABAD, FIROZABAL FIROLLBLD,
FIROZABAD

Sub: Consent under section 21/22 of the Air (Prevention and (.:l ntrol of Pollution Act I%i (25 zmnended)
to M/s. SHRINATH JI CHEMICALS( : AR G0 ) HEL 23

Reference Application No. 3379147 : :  Dated s 171112615
L, With sefeicuce o the application for consent for emission of air pollutants from the plznt of Mis
SHRI NATH JI CHEMICALS. under Air Act 1931. It is being authorized for said emizsions, zs ver

-

the standards, in environment, by the Board as per enclased canditions .
2. This consent is valid for the period from 17/1172018 to 31/12/2019 .
34 Inspite of the conditions and provisions mentioned in this conzent order UP Pollution Contral

.
1

reserves jts right aud puwers (o reconsider/amend any or all conditions under section
Air (Previntion and Contivt of Pollution) Act, 1931 as zmended,

This consent is being issued with the permission of competent awnarite

For and on behalf of U.P. Pollution Contrs) Board

Uz PO
s i
A e S g

(Dr. B.B. Awasthi)
Chief Environment Officer

Circle<
Enclosed : As above
(condition of consent):
Copyto:  Regional Officer, U.P. Pollution Control Board, Firozabad.

FUETTA B 1

(Dr. B.B. Awasthi)
Chief Environment Officer
Circle-4
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" 2(a).

2(b) .

: U.P. Pollution Control Board

Dated : 17/11/2018
CONDITIONS OF CONSENT
'This consent is valid only for the approved production capacity of Cadmium sulfide - 90 KG/Day.

The maximum rate of emlssron of flue gas should not be more than the emission norms for the
stacks. :

Air Pollution Source Details _
... S.No Air Polution | Type of Fuel ~ Stack No. Parameters - " Height
o Source’ ‘ o :
& DG Set(5.0 HSD 1 Particulate 1.5 Meter
__KVA) Matter

The emissions by various stacks into the environment should be as. per the norms of the Board .

h Emission Quality Details Detall : :
S.No ___Stack No Parameter ‘ Standard
1 et Particulate Matter | As per Board Norms

Quantity ofother pollutants should also be as per thc norms prescribed by the Board/MOEF & CC/or

otherwise m'mdatory

The equipment for air pollution control system and momtormg as proposed by the industry and

approved by the Board should be installed in their premises itself .

The modification or installation in the- exxstmg pollution control equlpments should be done only by

prior approval of Board ",

The operation of air pollution control system and mamtenance be done in such a way that the
nanfity of pallutants shanld he in acenrdance with the standards preqcrlhed hy the Board/MoEF & -
Clor otherwise mandatory . ;

Unit should do provisions for fugitive emissions chimney/stack as per the norms of the Board/MOEF

& CC/or otherwise mandatory .

The unit should submit the stack emissions monitoring report W1thm one month from issuance of

consent order along with the point wise compliance report of the consent order Further quarterly

monitering report should be submltted

Specif"c Conditions: :
1.To captive power generation the D. G. set 5.0 KVA shall covered with canopy enclosure having

proper height of exhaust pipe.
2. Industry shall abide by orders / directions lssued by Hon’ ble Supreme Court Hon’ble High Court,

Hon’ble National Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board

for protection'and safe guard of environment from time to time. :
3. Industry shall comply with various provisions of Air (Prevention and Control of Pollution) Act
1981 as amended Water (Prevention and ControI of Pollutlon) Act 1974 as,amended and all other

applicablerules notified under E.P. Act 1986.
4. The unit chall submit the audited. balance sheet for the current year and the details of fees

deposited during last three years within.a month.
5, The unit shall obtain prior consent in the event of any- addmon or alteration of present air pollution

generaf!on source such as boiler, D.G. set and other sources.

Issued with the permission of competent authority .

For and on behalf of U. P: Pollutlon Control Board .

; BRI BIHAR( - Capdy g by B PHUY
AWASTHI .' u.u“ruumuu “>e

(Dr. B.B. Awasthi)
Chief Environment Officer
Circle-4
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U.P. Pollution Control Board

CONSENT ORDIR

Ref No, - : .
7y PO/ v s LSSl oy Dated @ 17/11/2018
: ?{fﬁig)/lz]:\};,c\ ll))// g x[ )x lo‘;.alm(l(Ul PCBROYCTOMvater .
K0 j
Shri SUDHIR KUMAR
M/s SHRI NATI JI CHEMICALS
B-19. INDUSTRIAL ESTATE, SHIKOHABAD, FIROZABAD TFIROZABAD,
FIROZABAD '

Sub:  Consent under Scction 25/26 of The Water (Prevention and control of Pollution) Act, 1974
(as amended) for discharge of effluent to M/s. SIIRI NATH JI CHEMICALS :

Reference Application No 3379107 Dated :17/11/2018

-

1. Tor disposal of effluent into water body or drain or land under The Water (Prevention and control of
Pollution) Act,1974 as amended (liere in after referred as the act ) M/s. SHRI NATH JI
CHEMICALS is hereby authorized by the board for discharge of their industrial effluent generated
through ETP for irrigation/river through drain and disposal of domestic effluent through septic
tant/soak pit subject to general and special conditions mentioned in the annexure ,in refrence to their

I foresaid application . e : : :

'™ 2. This consent is valid for the period from 17/11/2018 to 31/12/2019 .

o S spite of the conditions and provisions mentioned in this consent order UP Pollution Control Board
reserves its right and powers to reconsider/amend any or all conditions under section 27(2) of the
- Water (Previntion and Controt of Pollution) Act, 1974 as amended .  * .

. This consent is being issued with the permission of competent authority .

; _ G For and on béhalf of U.P. Pollution Control Board

BRIJ BIHARI _‘_mwhwmm_
AWASTHI ‘,"“o.&mul.umunmv
‘ ~ (Dr. B.B. Awasthi)
_** Chief Environment Officer
" ‘ Circle-4
~ Enclosed : As above .
= (Condition of consent):’ :
Copyto:  Regional Officer, U.P. Pollution Control Board, Firozabad.
BRUVBIHA'RI ‘ f.?:‘;.‘-r-‘hw—u
AWASTHI oo ey e,
G (Dr. B.B. Awasthi)
E 1 - . :
] W TR e Al Chief Environment Qfficer
Circle-4
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U.P. POLLUTION CONTROL BOARD, LUCKNOW

i

Annexure to Consent issued to M/s.SHRI NATH JI CHEMICALS vide

Qonsent Order No. 3379107/ Water

0

4a.

"4b.

CONDITIONS OF CONSENT

Dated : 17/1' 1/2018

\

This conszrlt is vqlid' only for the approved production capacity of Cadmium sulfide - 90 KG/Day.
The quantity of maximum daily effluent discharge should not be more than the following :

= Lffluent-Discharge Details : 5
"~ S.No Kind of Effulant Maximum daily | Treatment facility and
; : discharge,KI./day discharge point
1 Domestic 2.0 KLD Septic Tank
2 Industrial 8.0 KLD ETR

the following norms dated treated effluent .

i

Arrangement should be made for. collection of water used in process and domestic effluent
separately in closed water supply system. The treated domestic and industrial effluent if discharged
outside the premises, if meets at the end of final discharge point, arrangement should be:made for

. measurement -of effluent and for collecting its sample. Except the effluent informed in the

application for consent no other effluent should enter in the said arrangeinents for collection of
effluent. It should also be ensured that domestic effluent should not be discharged in storm water

drain .
The domestic effluent should be treated in treatment plant so that the should be in conformity with

Duestic Effulant
l Parameler

Standard

S.No
The indusirizl effluent should be treated in treatrnent plant so thdt the treated efﬂuént should be in
conformity with the following norms. .

’* Al - " Industrial Effulant

S.No I Parameter
Efflucnt generated in all the processes, bleed water, cooling effluent and the effluent generated from
washine of {loor and equipments etc should be treated before its disposal with treated industrial
efflucni so that it should be according to the norms prescribed under The Environment (Protection)
Act, 1986 or otherwise mandatory . ! .

The other pollutant for which norms have not been_ prescribed, the same should not be more than the
norms prescribed for the water used in manufacturing process of the industry . : :

The method for collecting industrial and domestic effluent and its analysis should be as per legal
iards and its subsequent amendments/standards prescribed under The Environment

i Standard

Indian stan _
(Protection) Act, 1936. ]

The treated domestic and industrial effluent be mixed (as per the provisions of Condition No. 2) and
-dispo-c 0. on one disposal-point. This common effluent disposal point should have arrangement for
flow 1,.cter Notch for measuring effluent and its log book be maintained .

Speciiic Conditions:

Scanned by CamScanner



-~

= /' 1.The unit shall maintain strict su ervisfo fl ions i ¥ .
_ €ach treatment unit of the E.T.p ih 1ipen Tichiations in operating pamgclars i rgspeet o
AT T S Y * 5 % = L A : ; s 2

! g%z St Ibhir; ;Eoo\}aizléa?.on h(lile up strengthening is to be maintained. : :
o ET.p Unit)Oper’ltionsl eét_e ..efﬂuent storage tgnk with 15 days holding capacity shall be connected
] s ; ns & m?cgrated'WIth terminal treatment stage. -

| . S e generated from the industry should be disposed in such a manner that it does not

% POUUfC‘;}I{ ound water, riyer or any other surface water body source,

. _3.The ETP installed in the factory should be maintained and operated in such-a manner that treated
efflucn: ahways confirms to the standard laid down by the Board. :
6.The ¢round water samples of the hand pumps near the industry should be got tested on a quarterly
basis and the report of the same should be submitted to the Board. : :
7-:““ tdustr wxll. h'ave to ensure permission from the CGWA before ground water extraction and it

J ::S(ll'bc Wiz responsibility of the industry to comply with the various conditions of the permission
en.
8:Thc unit shall deploy self monitoring task force to strictly observe & monitor treated effluent
dischar - resiriction on surface water body located in its proximity. . -
Y 9.Th.c uniishindl also explore treated effluent Re-cycle. This step shall in turn reduce hydraulic
. Ioady (o crcliluent discharge as well as shall eliminate extraneous treated effluent discharge
= posst! - elsewhere, . ; g “
10.Incc 50y <hiall abide by orders / directions issuéed by Hon’ble Supreme Court Hon’ble High Court,
- Hon’blc MNational Green Tribunal, Central Pollution Control Board and U.P Pollution Control Board
i for protection @nd safe guard of environment from time to time.© - -
L Indciry <hall comply with various provisions of Air (Prevention and Control of Pollution) Act
, 1981 av «mendd, Water (Prevention and Control of Pollution) Act 1974 as amended and all other
' applico' - rul>onotified under E:P. Act 1986. . '
£ 12,11 ¢+l submit the audited balance sheet for the current year and the details of fees
.depos luris - last three years within a month.
13. Tl ‘o1 obtain prior consent in the event of any addition vt alleration ol exisling eMuenl
-+ freatm:c. ! or (l:charge mode or any addition or alteration of new emission generation sources such as
- Boil- maco/Heaters/D.G. sets in accordance with section 25/26 of Water Act 1974 & section-
21/22 ¢ i et 1981 (as amended respectively) - ‘ 17 '
Issued with t"~ ~ri/-sion of competent authority .
i For and on behalf of U.P. Pollution Control Board .
3 4 BRUBIHARE  jortranciyeymin
AWASTHI /DRI I
(Dr. B.B. Awasthi)
; Chief Environment Officer
Circle-4
3
i
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